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SHRI ANNASAHEB P. SHINDE; 
While the subsidies involve the prob
lem of administration, sometimes ad
ministrative mal-practices creep in. I 
would like to know whether the hon. 
Minister would look into this fact that 
recently the developm ent of agricul
tural irrigation has slowed down and 
it is likely to adversely affect the 
developm ent o f agriculture and agri
cultural production. To m y mind un
less the Ministry makes proper asses- 
ment of the problem  increasing the 
subsidy may not be a solution to the 
problem.

MR. SPEAKER: That is a sugges
tion.

SHRI ANNASAHEB P. SHINDE: I 
would like to know his reaction.

SHRI SURJIT SINGH BAR N A LA : 
The speed of developm ent of minor 
irrigation has not slowed down. It 
has rather improved considerably. W e 
are not depending only on giving sub
sidy. This is only given ta the mar
ginal farmers, small farmers and com 
munity works. In other places, m inor 
irrigation work is being stepped up. 
In fact, We are doing about twice as 
much as what was being done previ
ously.

President Sahitya Akademi

•83. SHRI SAU G ATA ROY: W ill
the Minister o f EDUCATION, SOCIAL. 
WELFARE AND CULTURE be pleas
ed to state:

(a ) whether the Sahitya Akademi 
has been without a President for very 
long;

(b) whether this has seriously 
affected the work of the Akademi; 
and

(c) the action Government propose 
to take in this matter?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): (a) After the demise of Dr. 
Suniti Kumar Chatterji on 29-5-1977, 
Dr. K. R. Srinivasa Iyengar, V ice- 
President was designated a s  ^Acting 
President by the Executive Board of 
the Sahitya Akademi till Prof. T/ma- 
shankar Joshi was elected as Presi
dent on 4-2-1978 in accordance vrith 
the provisions of the constitution o f 
the Akademi.

(b) No, Sir.
(c) Does not arise.

SHRI SAUGATA ROY: The Minister 
rlghtlyi mentioned that on 29-5-1977 
Dr. Suniti Kumar Chattopadhyaya. the 
form er President, expired and new 
President was appointed only on 4-2-78. 
I put in my question on 31-1-78 and 
I am thankful to the minister that after 
I had put my question at least he ap
pointed the new President. The
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minister himself is a literaleur. May 
I know why there was this c?elay of 
9 months in the appointment of the 
President causing disruption in the 
work? May I know whether Dr. Subra- 
maniam Swamy was consulted in the 
matter?

DR. PRATAP CHANDRA CHUN- 
DBR: He was not consulted. The
consultation is to take place with 82 
members o f the General Council. 
They will have to be invited lo pro
pose one name each in the prescribed 
■form for the election of the President. 
There are 82 members and naturally 
it took some time. In the meantime, 
to meet the exigencies, an acting 
arrangement was made nearly 3 
months after the expiry c f Dr. Suniti 
Kumar Chatterjee.

SHRI SAUGATA ROY; Are there 
other institutions in the Education 
Ministry in which the p-osts of Presi
dent are lying vacant and if so, what 
^teps are the Government taking to fill 
up the vacancies?

MR. SPEAKER: It is a very big 
m inistry and he may require notice.

DR. PRA TA P CHANDRA CHUN- 
DER: There are 43 independent inst
itutions under my ministry. It is very 
difficult for me to say.

SHRI SAUGATA ROY; May I know 
whether the Minister has seen news
paper reports that the work inside 
the Akademi was seriously impaired 
due to the long absence of the Presi
dent in spite o f the temporary ap
pointment of somebody? I have got 
clippings with me.

DR. PRATAP CHANDRA CHUN- 
DER; I have not seen the reports, but 
as far as I know, it is a society where 
the President generally presides over 
the meetings and also the General 
Council meetings. The day to day 
work is done by other officers, who 
were carrying on the work.

Jr 5, p

r̂r̂ flr ^ r̂̂ rrcrrT
5rr?f*Tiff ^  f̂ zrr

'TTMbrr̂ r TT 5fT
I,

5Ft f^ qr »rqT I
^  ir %

sfi
I  n̂r̂ TT ?

^  srit̂ r
TT 3PT̂ TT Tr^f % q;*To ir^o 

ITo I  9 ^ ' t?  ^
f̂ T̂ r t  ^ '

DR. PRATAP CHANDRA CHUN- 
DER; Sir the Sahitya Akademi has its 
own rules and regulations and all the 
appointments are made only accor
ding \to those rules and regulations. 
If certain people following a certain 
political ideology come in, we cannot 
control that.

SHRI RAGAVALU MOHANARAN- 
GAM: I would like to know from  the 
hon. Minister whether the S£*hitya 
Akademi aw'ard for books is given ac
cording to political motives. If not, 
what is the reason for having given the 
award for the book vvritten in Tamil, 
viz, Kuridhi Punul which has no value 
at all and which clearly reveals that 
there is always reward for violence?

MR. SPEAKER: How can he answer 
that question? He would not have 
known about it. Somebody else has 
given the award.

SHRI A. BALA PAJANOR: M/hat is 
the criterion for giving the award?

MR. SPEAKER: That is right— What 
is the criterion?

DR. PRATAP CHANDRA CHUN- 
DER: Sir, the question does not arise 
from this.

MR. SPEAKER: He said he is not
able to answer that question.
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PROF. P. G. M A V A LA N K A R : Mr. 
Speaker, Sir, as the hon. Minister is 
aware, the Sahitya Akademi was hea
ded in the past by stalwarts like 
Pandit Jawaharlal Nehru, Dr. Radha- 
krishnan. Dr. Zakir Hussain and then 
lately Dr. Suniti Kumar Chatterjee, wh^ 
unfortunately passed away last year. 
May I know whether it is a fact that 
it is fo r  the first time now that the 
Sahitya Akadem i’s General Council 
have unanimously elected Prof. Uma 
Shankar Joshi a form er Member of 
Rajya Sabha and incidentally and more 
importantly, a creative artist, who is 
atte.’ iding office now fairly regularly.
In view  of all this may I get an as
surance from the hon. Minister that 
the Government will try to see that 
an impression which is created in the 
public mind in the country at large 
that these Akademies, notably the Sa
hitya Akademi, are being run almost 
as extra departments o f the G overn
ment establishments and that they are 
not getting the kind of free atmos
phere in which creative artists can 
function with tremendous literary 
achievement, is removed. W ill he give 
us an assurance that the Sahitya Aka
demi w ill be free from  all such G ov
ernment interference under the new 
Janata Government?

DR. PRATAP CHANDRA CHUN- 
DER: Sir, the hon. Member himself 
just now  pointed out that very cele
brated and eminent people were 
Chairman o f Sahitya Akademi. I do 
not know how they could be prevailed 
over to make this Institution a G ov
ernment Department. This is not 
correct.

PROF. P. G. M A VALAN K AR: He 
has not answered the question.

MR. SPEAKER: He does not know 
about it.

PROF. P. G. M AVALANKAR: I said 
there is an impression in the country 
and it is for the Government to see 
that the impression is removed.

DR. PRATAP CHANDRA CHUN- 
DER: If that impression is there, It is 
a wrong impression which should go.

New Guidelines to Farmers regarding 
Urban Land (Ceiling and Regulation) 

Act, 1976

•86 SHRI DURGA CHAND: W ill the 
Minister o f WORKS AND HOUSING 
AND SUPPLY AND REHABILITA-^ 
TION be pleased to stale;

(a) whether Government’s attention 
has been drawn to a press report in 
the Hindustan Times of 29th January,. 
1978 in which it is stated that the fa r
mers are in the dark about the new 
Guidelines issued by the Government 
on the Urban Land (Ceiling and Re
gulation) Act, 1976;

(b) whether it is a fact that Gov
ernment in these Guidelines have re
laxed several restrictions for the land 
to help farmers to carry out improve
ment work on their land on the uti
lisation of excess vacant land and to 
encourage building activities; and

(c) if so, what machinery have G ov
ernment evolved to apprise the far
mers on these new Guidelines?
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